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AUTHORITY 
~ ~ct,lff~ / DELHI DEVELOPMENT ENGINEER 
~ ~ cf;l cf> ltlfctq / OFFICE OF THE EXECUTIVE 

~ftl~ct m-4 / HORTICULTURE CIVIL DIVISION-
4 

019 ~~, ~fa"ffit-110019 / NEHRU PLACE, NEW DELHl-llO 

(~cf>c:qtff iifll,!ff{l,!ff ~ / (ADJACENT BSES BHAWAN) 

~ / E-MAIL:- eehcd4dda@gmail.com 

No. F-1 (71 )EE/HCD-4/DDA/2024-25/713 
To, 

Date. 19.02.2025 

The Member Secretary, Ridge Management Board 
Department of Forest & Wildlife uivi. /H.C.O.-IV 
Government of NCT of Delhi •• ••• / lo 6 ...... . 
Vikas Bhawan, 2nd Floor, A-Block Dy, No ••••• •••• ••• -

OI,..., 1.P.il~••••• 1.P. Estate, New Delhi-02 Date .... ~.£ 

Tel No. 23370679 Fax: 23378513 -
E-mail: pccf-gnctd@delhi.gov.in t ~ ~.urt~ 

Subject:- Request for RMB approval for the proposal to laying sewer line for diverting 
surplus sewage coming from an existing drain discharge directly into the 
waterbody (Machhali Talab) at Smriti Van, Vasant Kunj. 

Sir, 

r 

With reference to the above subject, a proposal has been made and enclosed herewith 
(as per the required format) for kind consideration and approval of RMB. 

1. Purpose of the Project 
In compliance with the Hon'ble National Green Tribunal (NGT), in its order dated 20.11.2024 in OA 
No. 737/2022 (copy enclosed as Annexure A), a meeting was convened between the Vice 
Chairman, ODA, and the CEO, DJB, where the matter was thoroughly deliberated. Subsequently, 
this office received a letter (Ref. No. DJB/EE(WB)-1/2025/147, dated 30.01.2025) from EE (WB)-1, 
DJB seeking permission to lay a sewer line to divert additional sewage coming from an existing 
drain discharge directly into the waterbody (Machhali Talab) at Smriti Van, Vasant Kunj. Therefore, 
this initiative aims to prevent the direct discharge of untreated sewage into the waterbody 
(Machhali talab), thereby improving its ecological restoration and restore aquatic biodiversity. 

2. Area under Proposed Construction 
The sewer line having length 270m approx. will be laid (Plan enclosed as Annexure 1 ). 

3. Status of Land under consideration 
Land under DDA - Smriti van park is part of the South-central Ridge and reserved forest. 

4. Possession Details of land under consideration 
Land under DDA. 

5. Nature of Construction Proposed 
The project involves the laying of an underground sewer line having length 270m approx. 

6. Existing Land Use practices, area under Vacant land, area under roads-permanent/semi­
permanent/ temporary structures. 
a. Existing Land Use practices 
Land use as per ZDP of Zone F is regional park, Part of South Central Ridge and Reserve Forest. 
ZDP enclosed as Annexure 2. 

Scanned with CamScanner 

14

ANNEXURE R6

ANNEXURE R6616



A t/ temporary rea under Vacant land t/ i permanen 
ctures , area under roads-permanen sem -
enclosed as annexure 3 

7 • Details of Older c . 
Existin str • onstruct1on (if any) . riti Van park. 
Other tian ~ct~es include Store rooms, DSTP and small toilet block exist at Sm 

e ou
nd

ary wall, no additional structures exist. 

8. Breakup of the A d . t ture if any) 
Th • • rea un er proposed construction (Official/residential 5 rue 

e proJect involves the laying of a sewer line having length 270m approx. 

9. Number of trees stand· t h · t 
N b mg a t e site and No. of trees proposed to be cu a. um er of trees standing at the site. 

Part of reserved forest (Dense plantation). 
b. No. of trees proposed to be cut 
O (zero). 

10
- Area under green cover with enumeration list of standing trees (Species, width, height) 

Part of reserve forest (Dense Plantation). 

11. Proposal of Disposal of waste (construction/operation phase) 
Waste to be disposed outside the forest area in the areas authorized by waste management authorities/local body. ' 

12. Greening action Plan (if any) 

Grass and green cover enhancement measures will be implemented after the completion of the work. 

13. Details of land where Compensatory Afforestation is proposed to be done in lieu of tree 
cutting geo-coordinates) 
Not applicable. 

14. Detailed Map of the Project (along with the geo-coordinates of the area proposed for 
construction) 

Site layout plan with Gee-Coordinates enclosed as Annexure-4. 

15. A Consolidated ppt of the Project Proposal 
PPT enclosed as Annexure-5. 

16. Certificate from the Competent Authority that no alternative site is available 
Not Applicable. 

17. Any other relevant information 
Not Applicable 

Encl.: As above. / 
(Er. Lakshay Singla) 

EXECUTIVE ENGINEER/HCD-4/DDA 

Co~y t~~ to PC (Hort.),DDA for kind informat~on of the latter. 
2: CE(HQ & QAC), DDA for kind information, please. 
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3. CE (Hort.),OOA for kind information, please. . 
1 

ase. 
1 SE/HCC-1, ODA for kind information and necessary action, P e lease. 
5. Director(Hort. )/SEID DA for kind mformation & necessaiy act,o"\,~ . ned from your office· New 
6. OD (Hort.),HO-IV, DDA for information and as per inf~rmation ° ~~walan, Karol Bagh. 
7. Executive Engineer (WB)-1, OJB Room No 25, B-8u1ld1ng, Jhan ur office 

D"elhi-110005 for information and as per information obtained from yo 
ll AE-111, HC0-4 for information and pursue the matter. 
9 Guard file 

~

½ 

,_o..i...S 
l"\ ~I /ODA 

EXECUTIVE ENGINEER/HCD-4 
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Kritika Gupta <kritika0504@gmail.com>

OA 737/2022 Amit Aggarwal vs DDA | Service of Fourth Status Report NGT
1 message

Kritika Gupta <kritika0504@gmail.com> 6 March 2025 at 13:35
To: "jyoti.legal@gmail.com" <jyoti.legal@gmail.com>, richak407@gmail.com, jmalawoffices@gmail.com, ADVOCATE
GARIMA KUMAR <singhgk1997@gmail.com>, Kush Sharma <kushsharma84@gmail.com>

To 

Ms. Garima Kumar, Ld. Counsel for the Applicant- singhgk1997@gmail.com 
Ms. Richa Kapoor, Ld. Counsel for Respondent No. 3- richak407@gmail.com 
Ms. Jyoti Mendiratta, Ld. Counsel for Respondents No 2, 4 and 5-  jyoti.legal@gmail.com
Mr. Kush Sharma, Ld. Counsel for Respondent/ DPCC - kushsharma84@gmail.com 

Please find attached herewith the Fifth Status Report of R1/DDA in the captioned matter.

Yours sincerely, 

Kritika Gupta, 
Advocate 
Mob.: +91 8826331177
Chamber No. 155, Lawyers' Chamber Block I, 
High Court of Delhi, Shershah Suri Marg, Delhi.

This message contains legally privileged and confidential information and is for the use of the addressee only. If the reader of this message is not the
intended recipient, you are hereby cautioned that any dissemination, distribution or copying of this communication is prohibited. If you have received this
transmission in error, please immediately notify the undersigned by return email and delete this message from your system.The undersigned does not
guarantee the security of any information transmitted through email and is not liable for any interception, corruption or delays. Anyone communicating
with the undersigned by email accepts the risks of email communications and their consequences.

Status Report of DDA 06-03-2025.pdf
20017K
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